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: - Fly
bullion, jewsBary or ather valable antici or ihing refifesEnls cdmrww arparty m.magw1m u
whvch has gl bean, orwould nol be disclosad kirihg purposes o he Engian Inceme ' i
tha incomma-lax Act, 1981, i
And wheraas | hava reasan 1o suspect 1nat such bocks of aceewnt, m"”“‘“’l"‘;m;“f;u";ﬂ'“ﬂ
jwwaliery or other valustle ariicles af thing have h"-"l;ﬂ “ﬂﬁr:'f :m.‘-?'l ﬁh“: 4
e ¥eidence db Sh: Saind apa o Mot K0 A2

:E.paullg.rnarﬂ:-.hrmmmiﬁnmmmgsawmlwmuh

hk --------------------
This it bp auihonse and requing ¥ a8 W E.J'-.HM ':"""mf ...............................

[Hame of the Daputy Diracior or of e Deputy Commissioner ar of he Assislant Director or of the
Assistart Commissigner ol tha Ingerna-ax Dificer]

{a} loenerand saarch the sald buildnpplaceivesselhehicialaireralt <

(b} to sedasch any parson who has gol oul ol o |5 about W gat mln.:hur bl
huilding/placetvasselveniclafaincrall il you have reason 1o guspect Thal su :Iersm
speralad aboul his person any such boaks of account, ather documents, MEnay,

gy o othar valiabie arficle ar Bing;

il :u plaﬁahirumrs:anm marks on such boaks ol account and documants as may ba fwtr:::rl':mc
courss of the geasch Bnd as you may ganskier relevant ta of usabul n:_r he pm_ ngs
aloresaid g b make awst thareal Imﬂherwllnpmimlmnhhnldmtﬂlwhmmﬁ:ﬁ. .

() 1o cuaming such boaks ol accaunt and decumnnts and make, or CAUSE to be Mads, copios of
gufracts lrom such Booss ol ancaun and decumants .

(r) o soize any sueh boaks of accounl, decuments, maney, bullion, jewellary or alher valuabe
arlicle nrmmhurﬁ“ar%ﬂnlmmsur:h andtake pesgeasion theneal;

i v riakon 4 mote of &0 inwerilory of any SUCH money, bullon, jewsllary, o otnar valuable article of
thing: .

{g) toconvey such hooks of account, dacuments, monery, bullisn, jeweneny, or oinar valuable anich
arthing 1o the affice ol tha Deguty Commissioner of ncame-1ax or any oiher auihorly not Delow
u-,qranhn11|1&|nuume-m+:HII:uremplnywmm execiion ol the Incofme-ax 421, 1981 and

i tumr-:iuallaﬂl.arpu;mmmdpn-rf-:rmallulhmmcﬁmunnulaaﬂmn 132 af the Incomi-lax
Act, 1861, andthe rulas relating therea.

You miy requisiien the servicas ol any police officer o any oificer of the Central Gavernment or af
baih, 1o assist you for all or any of tha purposes spocified in sub=section (1) of section 132 of the
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PANCHNAMA DRAWN W.R.T. WARRANT NO. 7263 DATED 06.02.2019

™

PAaNCHNAMA

(s by prewprareed o aasdl paplicares

iAo Sonrreel e e gase ol Aviar Sinsh Koechar, Iiiua;ul_dl.rrl
Singh Kochar, Hari Singh lochar,
Slds HL L. Forex Pyl Ll

ity Woisrrim i search I'he residence of Sh. Sanjay Jain at
House No. 17, Read Mo, 71, Punjabi

1 Eensils & ownership of place of Bagh West, New Delbi.

reatchl
lelephone Mumbers
(1 Ay & (B stated 1w be assessed by 1A -
(B} -

TN Search Party consisting of
Anthorsed Ufficers:
Mame Full Destgnation

1. 5h. Sohail Malik DINT, Unit=1(2), Mew Dethy

Other officials who sssisted the anth orzed officers:

1. V.M Bala Subramanyam [T
1, Alok Kurnar ITl
3. Phani Bhushan Snvasiava 1Tl
4. Saurabh Eumar Maoren Tl
5. Himanshu Kapoor 1Tl
6. Somika Tripaths ITI
7. Sowray Kumar It

(E] MName & complete address of Penchas:

1. " Witness — 1 Z; ‘r‘r'!ir:_less_ =3
Sh. Dinesh Chand Sh. bunll_ hum.ar P
i Lase Sh. Harish Chand Sio — Rajpal Singh _ _ S ==
Ripo-32/120, Tribokpuri, Rfo— 11/52, Block-11, Teilokpuri, % |
Mew Dethi-1100%1 Drelhi-i 10091 E'i;*“_-'ﬂ"'""_.:' —-;_F-P:'—"\\'.

1 ko £ u—u_-_-_:_'_,.'l-:"." L
T B l ] LA S 3, s <
L;,—-—,‘f' i - ! v 1T 0. SOHAIL ir’._--'.l .

e ¥ Tiv. Dlirecice gf Inecene T (176
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(hy The falliwing were found but not seived:

0 Bk of account and documients as per Anesure-1, Magks of wlemification were
phseedd on th find the specimen of the 111.nﬂ_.'_:_-:__-.|n11'ii1| piaies where (hese have
reengpliiced are shown in the imventory pr‘{.’ﬁi;;'-ﬂ.

i}

The wiher valuable articles o things (e luding money) il stock as per anncxure J
(Une Sheet)’ and Annesure O {One Shee- List of Watches)® (Separste
mventaries of jewellery, omoaments, silverware et were prepared Tor items found
i different places or claimed to be belonging of different persn),
# dewellery found of Rs 17,88 936/ (a8 per Annexure *17)
Jewellery given buck 1o Party of Rs 17,885,930/
Jewellery Seized - Nil
faVatehes found valued of Rs, 59,94,232/-
Watches relensed to the party valoed of Hs, 59,94,232/-
Wanches Seiged - Nil
B Infhe course of the search the authonsed officer Sh, Sohail Malik, DT {1ov,}, Unit =

1{2}, New Delhi recorded the siatement(s) of Sh. Sanjay Jain, Smi. Neenn Juip and Sh, Pranay
Jain on solemn affirmation/oath, in owr presence. No coercion, threat, inducement, promise o

other influence: was brought fo bear o the above depoment, The sumemeni was  pead
ovetfexplained in the local language viz. English/Hindi to the deponent who signed the ststement
i 1eken of baving undersiood s content amwd of agreemg tat i has been correctly recorded. The
deponent has made 8 statement under Explanation 5 1w Section 271 (1) () of LT, Acudd-Hi-e)af
WT-Ast about unzceounted assets and income of Rs,

L The following other imporant persons were present in the place of search and either ook
an active parl in or helped in the search proceedings:

Name - ' Relationship

I.I':-?F?;:}'c-'ﬁ x r J 'I'I'E s

Pp 7'.1.|l'-|IE"- 1 e i AL e g
N e W Dy BOHALL]
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Llab oo Ry Oy (. 20 Anaekure: A Fage ol lcam ki d

DELANYENTORN OF 0O0RS 00 AT COUNTDOCTMENTS FOUSDE AND SEIZED

Vo o sk o oo i umess Foud & o

PPN B o CTORTS TR LR | 11. far '\'in|lh H'ilrh:rl
Corgemdeep Siongh Wk, ari Singh Kochar, 3 1L L Fares P, bid, at the

{4 LLLE ZF

tosilvnee of S, Sanjwy B ot Hoose S, 17, Bl Soc 71 Poasgabi Bueds West, Sew
Dby shurng the course of Search S Suevey conducted under section 132 of Income Tax Act.

Ly |

| &r Lh-u'ri;.iﬂ-un of the Articles Mammiler ﬂi’ulT{rmarE
Bl s
| | g I".IZ'IFHT:"* | K3 .Pllll'll'."HIJI"E“-ﬁ 1
| RE:N F-'ll:"ﬂ‘! | 1 &2 Anm:!un;r A ?
| 3 L h"‘!_I"""{__ 1 | Y Anncuum A3
a Luoose Papers | to &7 Annewure-fed |
5 | Loese Pupers . |t 163 Annexure-A.5
| B 'I s Iupm 4 - 1 tin 156 Annexure-fo6
| ! i i s i"ipl" 3 = | a2 | Annexure-A-7
L m*l;"la.lpl.'rx- 11074 Annexure-A-5
| g L | apers 11 63 ﬂ.I'II:H'-HHH:-F--.B_
| 10 | 11.|.|::-|,_.|’.£|_...r_'.- 1 b 1) Annoxure-8-10 |
| 11 | s Papers 1 tin 43 AnnexurcA-dl |
12 Louse Papers [ Tio 110 Annexure-A12
1 Loase Pnpcrr- | Lo 150 Annoxure-A-13 |
i Imw: F‘npl:r': — I 110 196 Annemure-A-1d
| 15 | w.m.' I‘hru:m T t 1in 131 Annesure-A-15 |
. i [ [ e |"'irl|.r~+ {.ﬁm g ] i Anncxure-A-16 |
I |.i.h.lc'u_ |IEFILN {!M ! 1 104 B mmemmﬂ.-l?
18 | Loose Papers ,}f 11 ] Annesure-A-18 i
19 Lowse ]".mu.rs 1ol 11 Ko I 9] Anneaire-A-19 |
20 Loose Pa A | 1o 62 Aunare-fA-20
| Loose J-‘npl.'ns Lo 19 | Annexure-A-21
¥ One Bmhm ])lm_j' [ RLEE] Annesures:22
3 | One M:clbugfm Acc 1o 42 Annexurese23
24| One Red Diary Lip 152 | Annesure-A-24
e F]
o do
el 3
rw-:fj_.:,b 10819
Signature of Panchas Sipnature of Party

i ense of search only) il risel fo searchisunaey (with name and position)

{with name and desigration)
D, SOHAIL MALIK
e Dy. Director of Income Tax {loy |
- T;}ﬁ --‘1“1“"- Urit. 12, Nesw Dl
gLl

Tafas )iy
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P -2 1 [FoRT T

List ol Hooks ol s volEoeusments ol & swoived n (P ense ol AvLar "'|: "'Eh Kn:hmt

Coagamberp Sigh bochar, Wi Siogh Kovhar, Mis 1, 1. Vo

residenge ol Sk Songay Jain a0 Dlinse S, 17, Rowd No, Th, Punjabi Bagly
eIt ﬂllnllr, thie winwirae o] Sennch Pty comductod wuber sectivn 142 ol I

L P 1 1 T 7

i Wist, New
it B st

R
| | Deseraption of the Articles I Nember ol ] -
Mo | P ;
{ oy rages
4 Emu.l'd III"IL:' - | t;ﬁ_ Anneasire-A-25
n _.Eh_r!E.l.I“."T'“ ”I‘-'T?'.__ | o 208 FlEIIIL'HHI'“E-n-Iﬁ---
i i __l_ﬂ:k' I.im"-“' T |.|.|J ) Aanesure-A-2l |
i __I i Tapers S L 1o 74 Annwsure-Aa28
aH Lowse Pape:s [ ta 76 Annexure-A-20 |
3 Loose Praguers | o 69 AnnoyoreA:30
:”. = me.!_!ilfw'.”; [ 12 10 = .ﬁnneuuﬁ.n,.lgr
L O Neeleaum Slip Pad iel4 e
3 One Black Pocket Diary 1T Annasurerar |
5| OneNosusm SipFad— 018 | rveuren
: 21-5 Chie HLTEHJ.ET.I q'hp Pad Tt 79 e
3 One Neelgagan Slip Pad 11 17 | Annosure-a-36 |
77| One Neelgapan Slip Pad 105l | anncrurensT |
38 Une HOFC BANK diary Lo 17 Annexure-A-36 |
| 38 Ome Neelgopun Account Book (Mote Book) 110 86 Anneiyre-A-39
40| One Red Diar; 110 278 AT ]
(41 | One Green Diary 1o 102 Annexure-A91 |
:'_i' One Diary l_l_:'!-ll'ﬂt-lﬂl',‘-’;l 1t 168 Anneaure-A432
41 | Loose Papers S | w7l Arnexure-A-43
44 | Loose Papers 1175 Annexure-A-d4
45 Loose Papers | 1057 Annexure-A-45
45 | Loose Pupers Ak Ty L 1o 50 Annexure-A-46
47 |LoosePapers 2/ ¢ N5\ [1w52 AnnexureA4] |
E\ e e
Loy
Signature of Panchas Signature of Officers Sipnature of Party
{1n case of search anly) mthorised w search/survey {with nanye and position)
{with name and designation)
Or. SOHAIL MALIK
=y D Dy, Diractor of Ingom Tas (e}
Ja=2-14 Urit-42), New Delhi
ia Satppti [
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I tder ool Sewrcly A1 2ib 0 dommesirer A Pige el Vs BT

LISTANYENTORY OF ROOKS OF ACCODN TAMCUMENTS FOUND AND SEIFED

Vastel Buowks ol avesumsibocmments Foumil & seivcl i the e of Avtar Singh Kochar,
Lapamleep Singh Kochar, Vari Siopeh Kochar, Mis 1L L. Forex Pyt Ltk ot ghe
vesiceaer wl Sh Saojiuy Jain o Honse Mo, 17, Road Na, 71, Punjabi Bagh Wesi, New

Brelhii dunmp the course of Search & 8imves conducted under seetion |32 of Income Tix Ac,
et

Hr, Peseription of the Aviicles Number  of | Remarks

Pe | I"ages

AR { e Tmisged Hord Digk along with e working | - Annexure-fi-4E
Loy

Lonbenl;
. HF lapiop
7. Weena iPhonex
3. Pranay Dell Laptop
Pramay iPhomeX
Prumay Oneplus 6T Mohile
6. Ramjay Samsung 5§ Mobile

A

1

4% Crne Imnged Hard Disk ulnm_.',_w-i i one working | -
' copy
| Content:
i Interral 500 GB HDD
M Book Air Laptop
sanavizind T nml o
Tublet Apple i-pad mini
50 E}}E.Cumpu.q Laptop = B

Annowure-h-48

o

e

i _ﬁnnexure-msu
5 One envelope eontiining 11 Mobile STh E FRn ]
B One Samsung Gal ile of §h. Sunjay | -
2 L 7 g &é'-’ Annexure-A-52
i LI II r_,_
< SR Jetn
. : o L&L’wﬁﬁgﬁnﬁ ' 9}1,??; 'y
Signature of Panchag —Signature of Officers Signature of Party
(in case of scarch only) anthorised 10 seareh/survey (with name and position]
(with name and designation)
Dv. SOHASL o i
L e | .. Dirackor ol Income Tax (.,
- | o5 ~i5 o Limil- 123, bew DIefhi

'.| 'F"_-- z;[.!jnﬂl_ "-r
laja 1




